Title: Discussion on the Demand for Grant No. 94 under the control of Ministry of Tribal Affairs for the years 2010-11
(Discussion concluded and Demands voted in full).

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on Demand No. 94 relating to the Ministry of
Tribal Affairs.

Hon. Members present in the House whose cut motions to the Demand for Grant have been circulated may, if they desire to
move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they would
like to move. Only those cut motions, slips in respect of which are received at the Table within the stipulated time, will be
treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case
any member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of
India, to complete the sums necessary to defray the charges that will come in course of payment during

the year ending the 315t day of March, 2011, in respect of the heads of Demands entered in the second
column thereof against Demand No. 94 relating to the Ministry of Tribal Affairs."

Now, Shrimati Susmita Bauri.
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this small amount of Budgetary allocation does not make any welfare to such a large group of people who are 10 to 11 crore in
number. So | would request the Government to give more money for the welfare of the tribal people.
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adhere to the Samata judgment of the Supreme Court regarding use of land for industrial and commercial purposes. gaa‘m
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Takeover surplus lands above ceiling and distribute them to landless adivasis along with other landless families. Provide
irrigation facilities in the remove tribal areas.

Amend the Forest Act in such a manner as to recognize the rights of adivasi forest dwellers to access and use of
forests. People's participation in forests through community management should be introduced.
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Forest produce must be accessible to forest dwellers and neighbourhood adivasi communities. The tyranny of forest guards
must end. For marketing forest produce, cooperative efforts which are not bureaucratically managed but of the adivasis as
producers of forest goods should be set up.

No project industrial or developmental can be undertaken where displacement occurs without a comprehensive and sustainable
rehabilitation package. Such a Scheme must be put in place before any displacement or work on the project begins.

Provision of drinking water in remote hamlets must be a priority for ending hardships to tribal women in this regard. Sexual
harassment by forest guards of Advasi women, who go to forests for gathering forest produce and firewood, must be strictly
punished. Tribal developmental schemes should pay adequate attention to employment for Adivasi women. The Government
should give protection to women at work sites from sexual exploitation.



The Public Distribution System should be revamped so that all tribal areas are covered with fair price shops and cooperatives.
Instead of BPL cards, all tribal areas, scheduled and non-scheduled, must be covered by a universal system where all tribal
families get foodgrains and other essential commodities at a subsidised rate.

Special composite educational programmes for the tribal students should be promoted by the Central Government and by all
the State Governments. Arrangements for setting up of schools in the tribal dominated areas with provision of vocational
training and hostel facilities for the tribal youth should be undertaken.

The Government should take steps for implementation of reservation of ST quotas in all categories of employment and
education. Tribal languages and scripts should be recognised and developed.
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"Parents look after their children with equal affection and equal attention to each child. But the sick child is given
preferential attention. Similarly, in a big family like India, we should give preferential attention to the downtrodden,
particularly to the Scheduled Castes and Scheduled Tribes."
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we had been fighting and a Private Members' Bill was also brought by me in the House. But, unfortunately, that could not be
passed in the Assembly. In 1975 the Minister brought a most comprehensive report. At that time Nandini-ji was the Chief
Minister and here Indira-ji was the Prime Minister. With regard to the reservation to postal services for the Scheduled Castes
and Scheduled Tribes all over India, Orissa was the pioneer State. By that time the Reservation Bill for the Postal Services was
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If we see the figure for the Ministry of Tribal Affairs, this is only 0.86 per cent; not even one per cent. If we see in 2009-

10 it was only 0.98 per cent. In the year 2009-09 it was only 0.74 per cent. ¢ISslel 3TEET 8.2 TRE § 3R Sol CICICe
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"The Scheduled Tribes and other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006, which is
being administered by the Ministry of Tribal Affairs, seeking to recognize and vest the forest rights and
occupation in the forest land, in forest dwelling Scheduled Tribes and other traditional forest-dwellers who have
been residing in such forests for generationsag;.. "
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(Shri Francisco Cosme Sardina in the Chair)
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MR. CHAIRMAN: Mr. Munda, you have taken 30 minutes and your Party time is 52 minutes. How many more minutes will you
take?

SHRI ARJUN MUNDA: Sir, we are the largest Opposition Party...(Interruptions)
MR. CHAIRMAN: All right. But if you take all the time, your other Party Members will not get time to speak.
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"There is only one last bit scattered Ranchi of special interest. The English, German and Roman Catholic
Missions, which have worked with such wonderful success over large districts in Chota Nagpore, all have their
headquarters here. Four Lutheran Ministers, sent out by Pastor Gossner of Berlin in 1845 were the pioneers of
missionary enterprise. Arriving in Ranchi, they started work among the Kols, labouring for five years before a
single convert was made."

q1am$aﬁua:3ﬂaﬁrairﬁar%agéaé§3m | quote again:

"However, once begun, their numbers rapidly increased, until in 1869, there were about ten thousand native
Christians to be found in the district."
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MR. CHAIRMAN : You can take five minutes more. But nobody else from your party will get a chance, because there are
others also who want to speak in this debate.
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MR. CHAIRMAN : Nothing will go on record.

(Interruptions) &€} *



MR. CHAIRMAN: Hon. Members, please sit down and let him speak.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) &€*
MR. CHAIRMAN: You please sit down.
...(Interruptions)
MR. CHAIRMAN: Please sit down. Nothing is going on record, | have already said that.
...(Interruptions)
MR. CHAIRMAN: Hon. Members, please sit down.
...(Interruptions)
MR. CHAIRMAN: He is already speaking. You please sit down.
...(Interruptions)
MR. CHIARMAN: Please sit down. Mr. Munda, wind up now. You have two more minutes to speak.
...(Interruptions)
MR. CHAIRMAN: You sit down first.
...(Interruptions)
MR. CHAIRMAN: Hon. Member, you have just to minutes more.
...(Interruptions)
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MR. CHAIRMAN: Please wind up and address the Chair.
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THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Sir, he should address the Chair.
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SHRI NISHIKANT DUBEY: Sir, he cannot guide the House.

MR. CHAIRMAN: You sit down. | have already told him.
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MR. CHAIRMAN: Please wind up now; | am calling the other man.

...(Interruptions)

it 315 HUST : TAOTT FRle, H ar TAde 39 FAT ol 317eT i 3 Rl &, ...(cxaue)



MR. CHAIRMAN: Shri Shailendra Kumar, please get ready. Just wind up; one minute more; please. Just conclude; please
conclude.

...(Interruptions)
MR. CHAIRMAN: Please wind up now; you had so much time.

...(Interruptions)
SHRI ARJUN MUNDA : Sir, give me only a few minutes....(/nterruptions)

MR. CHAIRMAN: One minutes more, please.
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...(cTdHIeT)
MR. CHAIRMAN: Now wind up. Shri Shailendra Kumar, you please get up.

...(Interruptions)
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MR. CHAIRMAN : Hon. Members, | have a list of 32 more speakers to speak on this Demand for Grant. Those who want to lay
their written speeches, they can lay on the Table of the House.
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MR. CHAIRMAN: Hon. Member, please address the Chair.

...(Interruptions)
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*SHRI J.M. AARON RASHID (THENI): I would like to mention here some unnoticed burning problems being faced by the Tribals.
Our U.P.A. government has taken several welfare measures for the Tribal across the country. Implementation of these measures is
primarily on the shoulder of the concerned Forests officials of the States. It has come into my notice that in villages of Tribals which
are located near Reserve Forest Land areas, heavy damages to crops of the tribal and death of tribal are caused by the wild animals,
particularly elephants. The forest officials are apathetic to such problems of tribal. Even Forest officials usually do not report such
cases to their higher officials. Nor they report such incidents to the nearest Police post. Police officials are not permitted to enter the
forest areas by the forest officials, hence they are helpless in conducting an enquiry on such incidents. Therefore, measures like
fencing the forest dwelling areas of the tribal and installing electricity poles in and around the dwelling areas, providing police
patrolling in the tribals villages for protecting their life and forest produce are required to be taken and necessary allocation of fund for
the same should be made. Another more serious matter which I had noticed during my visit to tribal areas of my Constituency Theni,
Tamil Nadu is that the forest officials are indulged in a scam. They are indulged in harassing the poor tribal by shunting them out of
their forest areas overnight, which they are in possession for several decades on the pretext of Reserved Forests Land, which is illegal
as per the Forest Dwelling right Act, 2006 enacted by our U.P.A. Government in 2008. The victims of such kind of cases are tribals
who own 1 or A% acres of land and cultivate tea, coffee or medicinal plants to earn their livelihood. After ousting the tribals from their
lands on false threat, they grab the land of tribals and start cultivating tea, coffee and other medicinal plants for earning extra money. In
one of such incidents in High Way hills viz, Kodai hills, Vellimalai area of my Theni constituency, it was found that in some incidents,
the tribal were forced to vacate their forest lands which they had in their possession for two decades and chased away with the tacit
support of the Forest Officials. Hence, no body knows about the actual owners of the estates, till to date. The innocent tribal who are
illiterate and unaware of their rights under Forest Dwelling Rights Act, 2006, remains just like a mock spectators.

In some cases, | had found that forest officials, under the pretext of preparing charcoal and also falsely reporting forest
fire, use to cut branches of Sandalwood, Teakwood, Red Sandalwood and Sal trees and swindle the trunks of these trees for
their own illegal benefits after burning the leaves and branches of the trees which they had cut and declare such incident as
Forest Fire. As the root cause of such cases is not investigated, the forests officials remain indulged in such illegal activities
with impunity. My humble suggestions to prevent such unfair deeds of the forest officials is that we should engrave numbers on



the valuable trees i.e. like sandalwood when the circumference of its trunk becomes 6" and like wise for other trees like Sal,
Vengai and teak wood trees, the trees should be numbered when circumferences of trees become one sq feet. Similarly,
cases of illegal occupation of the land of the tribal by the forest officials, should be checked and guilty officials should be
brought to the books. Further, forest officials, some times forced the innocent and illiterate tribal to work as their domestic
servants with out paying even a nominal remuneration. The ftribal are treated just like a bonded labour. Appropriate preventive
measures are required to be taken in this regard.

Further, still, there is a scarcity of clean potable water in tribal dominated areas. Water borne diseases are still wide
spread in these areas, particularly in monsoon season. The infant mortality rate is still at alarming stage in these areas and
tribal women are prone to anemic diseases. There is no Primary Health Center in tribal villages or the Primary Health Centres
are located far away from the villages that too in some cases without a doctor and well trained para medical staff. Some tribal
community are on the verge of diminishing for the want of said basic amenities. Measures like providing free nutrient foods
and providing adequate health facilities to the tribals are required to be taken on priority basis both by the Central and State
Governments.

In some remote tribal dominated areas, ftribals are still unaware of their rights and the various welfare schemes launched by
our U.P.A. Government. Measures to get them aware of their rights and various welfare schemes are required to be taken by
utilizing the services of some reputed and committed N.GOs. and N.S.S., J.S.S. Volunteers, particularly in remote tribal
dominated areas.

Lastly, | request the Central Government to set up a joint Parliamentary Committee to find out the problems being faced
by the tribal community at the grass root level across the country and also to find out why the Rights to Forest act, 2006 is
being implemented in some states half heartedly. The Committee may be asked to submit its findings after touring all the tribal
dominated areas across the country and suggest some concrete measures for speedy implementation of the various welfare
measures taken by our U.P.A. Government for the welfare of the tribal community. If agreed the committee may also be asked
to ascertain the factual fact as to how much damage has been caused to the culture, flora and fauna of the tribal community in
the areas where mining work is being done by the Private mining companies and to what extent these companies have taken
welfare measures for the affected tribal community.

With these words, | conclude by supporting the demand.
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1.  The Compensatory Afforestation Fund Bill, 2008

2. The Rehabilitation and Resettlement Bill, 2007

3. The Land Acquisition (amendment) Bill, 2007

4.  The Sixth Schedule to the Constitution (Amendment) Bill, 2007

5.  The SC and ST (Reservation of Post and Services) Bill, 2008
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* SHRI LAXMAN TUDU (MAYURBHANUJ): | being a tribal, having born and brought up in the midst of tribal society, | know the
route causes of backwardness of the tribal. | must thank to the constitution maker, those who have inserted the provision of
tribal development programme in the constitution it self in the form of Directive Principles & Scheduled area development.

| can emphatically say that, different Governments in different times have taken so many fribal development programmes to
bring them as per with the general society in all respect, i.e. educationally, economically & socially, but the expected result is
not satisfactory. Reasons are many.

| can openly say that the tribal communities are mostly under the clutches of prejudices & superstitions & living in the
unhealthy atmosphere. Only education & education can bring them to the main stream of the society.

With this strong understanding my Hon'ble Chief Minister of Odisha, Sh. Naveen Pattanaik has taken a strong & historical decision for
establishing more and more residential school for their educational development, particularly for women's education. For non-
residential tribal girls and ladies, those are school going as well as college going students are supplied with bicycles for their easy
movement to school & colleges for which a tremendous enthusiasm & liking for education has developed among the tribal boys &
girls. Though my Chief Minister has targeted to provide education for one lakh girls students per year by providing residential facilities
but still some lakhs and lakhs of tribal girls and boys are out side the purview of residential facilities.

Hence, | request the Gowt. of India to take necessary steps for further opening of residential school in the backward reason of
the State of Odisha as well as through out India. Though eleven numbers of Ekalavya Model Residential Schools are
established with the direct assistance of tribal welfare department, Gowvt. of India, we want more and more that type of
institution. Each and every block should be facilitated with those EMRS through out India for tribal development.

| being the product of the Sainik Schook at Bhubaneswar in Odisha, at that time which was the only premier institution of
Eastern region of our country. | feel that each & every state should have more and more Sainik Schools taking in account the
population of that particular state. It is found that, in most of the naxal effected state like, Odisha and neighbouring state,
Chhatisgarh, Jharkhand, West Bengal efc., the half educated and illiterate young tribals are under the clutches of the naxals
who are involved in most of the antisocial activities. | feel, if most of the fribal young boys are admitted in Sainik Schools, the
patriotic feeling will be developed among themselves and they will not tolerate the antisocial activities of the naxals. Rather, they
will oppose tooth & nail, because most of the development programme of the tribal areas are being hampered due to these



antisocial activities which are spread in the backward areas of different states in our country.

In conclusion, | can say that Gowt. of India should liberally take the development programme in the poor tribal states like
QOdisha, Jharkhand, Chhatisgarh etc. and other state of Eastern reason of our country.
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DR. KAKOLI GHOSH DASTIDAR (BARASAT): Salam Johar, Chairman Sahib, Khurumijari | stand in support of the Demands
for Grants of the Ministry of Tribal Affairs.

We are making efforts for the upliftment of the backward people. The other day an hon. Member from the other side cited an
incident in which just because a dog belonging to the family of a backward person barked at a youth of a high-class family, all
the hutments belonging to the backward people were burnt down. This shows where we stand today.

It shows the status of the backward people. It shows the status of the tribal people, the dalits today in India. But of course, the
National Scheduled Tribes Finance and Development Corporation set up in 2001 with an authorised share capital of Rs.500
crore was to support them. The State Tribal Development Corporations were provided with funds to the tune of Rs.48.76 crore.
The Tenth Plan provided Rs.2,518.07 crore to the State Governments to strengthen the Tribal Sub-Plan but the main point
remains that who is monitoring them.

As far as my State, West Bengal, is concerned, it has become famous for the starvation deaths in the areas of Lalgarh,
Amlasol, Kheyada, Ghoshpada in Mushirabad. So, there has to be a strict monitoring and accountability again to know as to
what is happening to the funds that is going to these places to take care of the tribal people. If these people were well fed and
looked after, | am sure, they would not suffer as they do today. Neither, they would be misled as they are being today. We
recognise them for their primitive mindset and so do like us the enemies of India, the national enemies, who instigate these
gullible people to discontent and resentment and encourage them to take up arms because as we know, Article 366 of the
Constitution of India refers to the Scheduled Tribes as those communities who are Scheduled in accordance with Article 342
of the Constitution — the essential characteristics first laid down by the Lokur Committee that these are people with indications
of primitive tribes, distinctive cultures, shyness of contact with the community at large, geographical isolation and
backwardness.

So, when we do realise that they have these traits, it becomes even more important for people like us to stand by them and not
unleash State-sponsored terrorism on them. There are areas, for example, in Manipur, the base level and local body elections
have not taken place for 20 years, which has given rise to resentment amongst the people. They are looking for their
democratic right to franchise, their democratic right to fight the elections for self-governance. But this is not done and that is
the reason why they are up in arms. | think, it is pertinent to put here that we should be taking their status in mind and looking
after their democratic rights also. What is the difference between those people and us? Anthropologically, it is the same race,
fusion of gametes resulting in the pheno-type of homo-sapiens or human beings. Intellectually, the DNA replicates to form the
sulci and gyri of the brain. It is the same brain; it is the same human being. But only difference is the social behaviour that in
different regions differs, customs vary, cultural heritage varies, languages vary and if we can handle it carefully, we can have
them brought to the mainstream.

They are powerful people, they have risen against the State a number of times; they have risen against the oppression
even during the pre-Independence time; they are used to walking miles together with load on their heads through jungles; they
run down hillsides which we cannot do. They carry wood; they carry water. Why can't we have them channelised into things
like sports? Why can't we have them channelised into Departments like Defence? Why can't we adopt their culture as ours?



Why can't we prompt their song and dance and give it to the world who are going to be impressed by them? We can teach the
women weaving. They are doing their own weaving in different parts of our country. Why can't we encourage them, give them
more allotment, and engage these women for self-help? Why can't we like the Dogra culture, encourage them for sculptures,
which can be sold? We know that the Incas are still being preserved. The Totem poles are being sold all over the world. So,
our necessity would be to think for some reason, to set up some organisation, some set up, some autonomous body that can
take care of their artistic skills need.

It is true that today as per 2001 census, there are 84.33 million of them in the country and there are 573 Scheduled
Tribes speaking 270 languages. So, when we are trying to allot funds for their education, what is happening is that the teacher
who is going to the village or the hilly area or the forest area, to teach, is speaking the regional language - the child does not
know the regional languages. So, the child does not understand what the teacher is saying and the teacher does not
understand what the child is saying. For this reason, the language bridge was supposed to be formed for understanding the
languages. But that has not been effective, since 25 per cent of the teachers are not performing their duties properly at these
remote areas.

The forest dwellers, traditionally are protected by articles of the Constitution. The hill dwellers are also protected; their rights
have to be recognized. Through the Kasturba Gandhi Balika Vidyalaya Scheme and through other schemes, we are trying to
help them. There has been the Janshala programme of the Government of India, along with five UN agencies, but we have
seen that the drop out rate is very high. Where do these little children go? They either go to fetch water for the family because
the family does not have drinking water facility or they go to the forest to collect wood for firewood, for their meals to be
cooked. So, we have to look at their basic needs very carefully to provide such requirements to prevent dropout.

Why, nearly after 63 years of Independence, we have not been able to organize drinking water or potable water for them?
Why can we not have an autonomous body which takes care of the drinking water facility for these backward people in our
country? Is it not high time, with the global warming setting in, for the situation to improve? That is why, their education, their
drinking water facility, etc. have to be taken up very seriously and given importance. Their health facilities are completely
lacking. They do not get food. | wonder, how many of us sitting in this august House here have had the opportunity to taste
chutney made of red ants. That is the food that these tribal people are taking in their homes because there is no food and
water there. They are suffering from diseases and there is no means by which they can go to the doctors. So, if we take good
care of them, they will also take good care of us. There are areas after areas in Chhattisgarh, Orissa, Madhya Pradesh and in
the districts of Purulia, Bankura, Birbhum and Lalgarh in West Midnapur of West Bengal where starvation deaths are
common. They cannot organize two square meals a day. We have to provide them nutritions food.

The National Rural Health Mission is trying to do a lot for the people. | do think that these people need better care and we must
organize health care facilities for them, their food, their education and bring them to the mainstream so that they could lead a
good life.

With this, | support the Demand for Grant of the Ministry.

SHRI K. SHIVKUMAR AL/IAS J.K. RITHEESH (RAMANATHAPURAM): Sir, people are now very happy as our UPA
Government has announced a lot of schemes for all the States. Our Tamil Nadu Chief Minister Dr. Kalaignar has implemented
all the schemes perfectly. So | should convey my heartfelt thanks to the UPA leader hon. Sonia ji, hon. Prime Minister Dr.
Manmohan Singh Ji, and hon. Chief Minister of Tamil Nadu Dr. Kalaignar

Tamil Nadu is the number one State in India, in implementing the new schemes. Because of the untiring and ceaseless
hard work of our leader Tamil Nadu Chief Minister Dr. Kalaignar, Tamil Nadu people are very happy and no one will refuse it.

Now in Tamil Nadu Eklavya Modern Residential Schools are functioning at Vilupuram and Salem. 720 Tribal Students
were benefited. A lot of Tribals are there in Vellore, Namakkal and Tiruvannamalai. | request the Government to grant funds to
establish Eklavya Schools in the above mentioned districts for which the proposal was already forwarded to the Government of
India.

Under the Research, Information, and Mass - Education, Tribal Festivals Schemes, the Tribal Research Institute had
been setup at Mu-Paalada Ooty in Tamil Nadu and it is functioning well. Grants to this Tribal Research Institute was stopped
before four years. 1 urge the Government to continue Center's share for the improvement of Ooty Tribal Research Institute.

Apart from that, our leader, Tamil Nadu Chief Minister Dr. Kalaignar is taking keen interest for the upliftment of the all



the poor people including Scheduled Tribes in Tamil Nadu.

For example, the Government of Tamil Nadu has implemented the following schemes during the year 2009-2010 for the
welfare of the Tribes.

(i) Under the Integrated Tribal Development Scheme the Government of Tamil Nadu has passed orders and released Rs.16.8
lakhs to construct 28 houses in Namakal and Thiruvanamalai Districts.

(ii) For the Economic Development of the Tribal people of Dharmapuri, Salem, and Tiruvanamalai Districts, the Government of
Tamil Nadu had spent Rs.10.10 lakhs to supply 34 Sheep Units and 20 milch animals.

(iii) Tamil Nadu Government has spent Rs. 32 lakhs for the Water Scheme in four Tribal Residential Areas and also Rs.4.95
lakhs were sanctioned to construct three check dams.

In addition to that, under the first Proviso to Article 275/1 of the Constitution of India Rs.82.65 lakhs have been
sanctioned for electrification in 75 Tribal Areas in Namakal District.

(iv) Under the Special Central Assistance to Tribal Sub Plan Scheme, the Government of Tamil Nadu had taken steps and
issued orders to supply Bee-keeping boxes, Milch Animals, Sheep units, Fishing nets and to establish Brick Chambers, New
roads and to improve 5 Residential Tribal schools etc. at the cost of Rs.189 lakhs.

In addition to the above, the Tamil Nadu Government has sanctioned Rs.63 lakhs for the Income Earnings Schemes to
the Scheduled Tribes.

The Central Government has lot of schemes for the welfare of the Tribal people like:
(a) Centrally sponsored Central Sector Schemes.
(b) Special area Programmes.
(c) Special central assistance to Tribal sub plan.
(d) Granting Aid to voluntary organizations.
(e) Strengthening education among ST girls in low literacy districts etc.

But most of the Tribal people did not know about the Government Welfare Schemes. The Government of India should
take steps to create awareness among the Tribals to make use of the schemes. The basic objective of policy programmes is to
bring the development by making them Self-Reliant.

As per 2001 Census 6.51 lakhs Tribals are living in Tamil Nadu. The Income Generation Activities like supply of Sheep
Units, Milch Animals etc., are provided to the Tribals in Tamil Nadu according to the availability of funds. Every year around
200 Tribals are benefited. To uplift their life conditions 600 Tribals will be provided through above income generation activities
at a tune of Rs.75 lakhs. The above amount may be sanctioned as a special case to Tamil Nadu.

In Vellore, Coimbatore, Tiruvannamalai, Tiruvallur areas a lot of Tribals are living. There are no proper road facilities.
The Government should take steps to allot the funds for the road projects about which | have already written separately to the
hon. Minister. Already the proposals had been sent to the Government for necessary action. Now | urge the Government to
take immediate steps to sanction the above mentioned roads.

Likewise, the Government should allot funds for the welfare of the neglected Kanayakumari, Tirunelveli, Madurai,
Dindugul, Theni and Ramnad Districts in Tamil Nadu.

| urge the Government to extend more financial support and grant funds for the pending projects for the Socio -
Economic Development of Scheduled tribes of India including Tamil Nadu.

The days are not far for a common man to say that the UPA Government had safeguarded the interests of the tribal
communities as well.



*SHRIJAYARAM PANGI, (KORAPUT): Respected Sir, I will speak in my mother-tongue Oriya. Thank you, for giving me this
opportunity to speak. At the outset I rise to oppose the Demands for Grants for Tribal Affairs. The reason being that in India we have
more than nine crores of tribal population but the Budget is only of thirty-two hundred crores, passed since independence. Sixty-two
years have passed since independence. From those sixty-two years Congress Government was ruling at the centre for 49 years with
brief stints of Janata Dal and NDA Government in between.

Sir, one fourth of the population in my State Orissa belongs to the tribal community Maximum number of most primitive tribes reside
here. Many tribal leaders like Birsa Munda, Siddhu, Tilka Majhi, Kanhu, have sacrificed their lives for the cause of the nation. Sir, I
became a member of the Orissa Legislative Assembly in the year 1977. I am the son of a freedom fighter and several of my family
members have been people's elected representatives in the past. Yet we could not be successful in improving the conditions of the
people at the grassroot level. There was no facility as far as communication, health or education is concerned. Due to the faulty central
policies Koraput district lacked road or railway connectivity. Till the year 1990, no development took place is Orissa. I must remind
you here that Koraput is the land of Saheed Laxman Nayak who participated in the Quit India Movement of 1942, who was later hanged
in the jail of Berhampur. Madho Singh one of the veteran freedom fighters of Bargarh district was deported to the cellular jail of
Andaman, other tribal leaders who started armed rebellion against the mighty British Empire were Hathi Singh, Kunjal Singh, Aairi
Singh, Bairi Singh, Chakara Bisoi, Kasti Dakha etc. Thus tribal leaders have sacrificed so much for the freedom of this nation. Yet what
have they got in return? They remain neglected in politics, in administration, in health, education and every other sphere. The tribal
communities are always at the receiving end. The tribal leaders remain unsung heroes.

In Orissa, whatever little progress has been made in backward districts like Koraput the credit goes to our farmer leader late Shri Biju
Patnaik. Now under the able leadership of Shri Naveen Patnaik we are optimistic.

I must thank the NDA Government for spearheading the developmental process and especially to Shri Vajpayeejee. Road connectivity
improved a lot. We now have Biju Jyoti Yojna. I fail to understand why the Congress Government is obsessed in crediting itself with all
the developmental works that have taken place anywhere in Orissa. ...* Congress has utilised the tribal community in Orissa as a mere
vote bank. In parties like the BJD we have a consensus approach and all-inclusive perspective.

The Central Government has always overlooked the fact that tribal community is a part and parcel of the society and need all-round
development to be part of the national mainstream. Tribals are being uprooted from their own land in the name of industrialization and
exploited in every sphere. We should give them the due recognition as the custodian of our forest and mineral wealth. They must be
properly compensated and rehabilitated before being displaced. The Government of Orissa thankfully is very serious as far
rehabilitation policy is concerned.

What is most disturbing in the trend of migration. While tribals are moving to cities to work as labourers and becoming slum-dwellers
in the process, the urban elites are reaching tribal areas to set up industrial hubs. The tribals are working hard in fields, but not getting
remunerative prices for their produce. Most tribal areas lack road connectivity and transport facilities to mainland market. Hence
tribals fall prey to middlemen and languish in poverty. In order to improve their condition, we urgently need a new central policy with a
pro-people, pro-poor approach. The administration should also be sensitized to cater to the needs of the tribal brethren.

Sir, wherever industrialization has taken place a member of the displaced family must get a job. Secondly the family which has lost its
traditional livelihood and homestead land must be given legal right as a share-holder of the concerned company. For this we require a
central legislation which this august House must deliberate upon.

Sir, I would like to draw the attention of the Central Government to the Pollavaram project which if implemented may submerge many
areas in the Malkangiri district in my state. So kindly think about the tribal families who will lose their land.

Sir, I would like to thank the Central Government that Orissa has been sanctioned 11 Ekalavga Model Schools. The word 'Model' means
an ideal. Unfortunately in these schools there is nothing ideal. The old pattern continues. There are no permanent teachers, the quality
of education in sub-standard, the food is unhygenic and living condition is deplorable. Residential facilities and hostels must be
provided for tribal students. We have enacted the new law without offering hostel facilities to tribal students who hail from interior
places. The drop-out rate will certainly go down if we provide accommodation at the Gram Panchayat level.

Sir, I would like to express my gratitude to the Central Government for opening a central university in Koraput district and also to the
State Government for providing the logestic support. It is my humble request that this university be named after Saheed Laxman Nayak
and students of the Scheduled Tribe and Scheduled Caste community be given priority in admission.

Sir, the State Tribal Advisory Committee under the chairmanship of Chief Minister of Orissa has sent a proposal to the Central
Government to include the following castes in the ST category. They are Jhodia, NTDora and Nukadore. Kindly comply with the same.
The people of Koraput had voted for the Congress party in the last nine general elections. But their hopes have been betrayed. Thus the
Central Government must take suitable steps so that the area is developed, problems like naxalism is eradicated and tribals become part
of the national mainstream.

SHRI J.M. AARON RASHID (THENI): He said "Congress policy and Government". Those words should be expunged.
...(Interruptions)

MR. CHAIRMAN: Shri Aaron Rashid, | will look into the proceedings. Please sit down.

...(Interruptions)



MR. CHAIRMAN: Shri M. Anandan to speak now.

SHRI M. ANANDAN (VILUPPURAM): Hon. Chairman, on behalf of All India Anna DMK, | rise to put forth my views on the
Budget for 2010-11 in general and on the Demands for Grants for the Ministry of Tribal Affairs for the year 2010-11 in
particular.

The UPA Government has been presenting a very rosy picture of this Budget. Tall claims are being made out saying that
special sector spending has been increased to uplift the poor and the needy. But the Budget Estimates give a different picture.
The Budget Estimates proposed in the Budget for 2010-11 is Rs. 11,08,749 crore, which is an increase of 8.5 per cent over
the total expenditure of the Budget Estimates for 2009-10. There is 80 per cent increase in the Budget of the Ministry of Social
Justice and Empowerment, but the allocation for the Scheduled Castes and the Scheduled Tribes is poor. The total annual plan
expenditure for 2010-11 is Rs. 2,84,284 crore. According to Special Component Plan, dalits are supposed to get Rs. 46,054
crore. As per the Tribal Sub Plan, tribals are to get Rs. 23,311.29 crore. However, the allocation under the SCP is Rs. 20,624
crore and the TSP is Rs. 11,745.94 crore. The Budget denies Rs. 25,429.70 crore to dalits and Rs. 11,565.35 crore to tribals.

The Economic Survey of 2009-10 points out that the implementation of schemes for the Scheduled Castes, the Scheduled
Tribes and the OBC have not met the targets. Out of the total annual expenditure of Rs. 10,20,838 crore for the financial year
2009-10, the Government spent 13.36 per cent in social service sector in both the plan and non-plan Budgets. However, the
Departments of social service sector have spent a negligible 0.42 per cent on the Scheduled Castes, the Scheduled Tribes
and the OBCs who constitute 76.4 per cent of the population.

The schemes under the two agencies, namely the National Scheduled Castes Finance Development Corporation and the
National Safai Karamchari Finance Development Corporation disbursed on an average Rs. 14,939 crore for NSCFDC and Rs.
12,892 crore for NSKFDC.

This shows that the schemes are outdated in nature and are poorly designed. Scholarships provided under education
development schemes are an insult to the Dalits. The monthly amount per head for Pre-Matric Scholarship is Rs. 77 and for
Post-Matric Scholarship is Rs. 160. This scheme needs a thorough review.

Out of 83 Departments and Ministries under the Government that have Plan allocation, only 18 have allocated funds for SCP
and TSP from their Annual Plan Expenditure. Of the Departments and Ministries that have allocated funds for SCP and TSP, 8
Departments and Ministries have made allocation below five per cent. It is a matter of great concern that the Ministry of
Information Technology headed by a Minister hailing from Dalit community is one of the 8 Ministries that have done poor
allocation for the Scheduled Castes and the Scheduled Tribes.

The Budget focuses on accelerated development of high quality physical infrastructure, such as roads, ports and airports that
are essential to sustain economic growth. For this, an amount of Rs. 1,73,552 crore, which accounts for over 46 per cent of
the total Plan allocations, has been earmarked. But surprisingly there is zero allocation for the Scheduled Castes and
Scheduled Tribes in 8 Ministries and Departments under TSP or for Scheduled Castes and Scheduled Tribes.

Rural Development has got an increase of almost Rs. 4,000 crore with an attempt to create rural infrastructure and job creation
in the villages with a total allocation of Rs. 66,100 crore. But the overall allocation under SCP in the Ministry of Rural
Development is only Rs. 5,019.60 crore which is a meagre 7.5 per cent of the total Plan allocation of the Ministry. The
allocation for NREGP has been stepped up to Rs. 40,100 crore in 2010-11. Looking at the number of needy people from Dalit
community throughout the country, Rs. 40,100 is not sufficient.

Swarna Jayanti Shahari Rozgar Yojana, which is designed to provide employment opportunities in urban areas, has been
strengthened by increasing the allocation for urban development by more than 75 per cent from Rs. 3,060 crore to Rs. 5,400
crore. In addition, the allocation for Housing and Urban Poverty Alleviation is also being raised from Rs. 850 crore to Rs.
1,000 crore in 2010-11. But | regret to say that there is no allocation under SCP or TSP from the Ministry of Urban
Development as well.

MR. CHAIRMAN: Mr. Anandan, you speaking on all the Demands at a time. You should speak only on the Demand of the
Ministry of Tribal Affairs. Please try to conclude now.

SHRI M. ANANDAN: Sir, | will conclude.

| call upon the Government to revise the allocations made for SCP and TSP to match the population according to the
guidelines issued by the Planning Commission.



Sir, |, once again, appeal to the Government to immediately address the pressing issues of the Scheduled Castes, Scheduled
Tribes and Other Backward Classes who make up for the bulk of the manpower in the country.

With these words | conclude.

DR. PRABHA KISHOR TAVIAD (DAHOD): Mr. Chairman, Sir, | thank you for giving me this opportunity to speak in support of
the Demands for Grants of the Ministry of Tribal Affairs for the year 2010-11.

Sir, we are able to see that the development of the tribes in this country is due to the right policy adopted by the first Prime
Minister of the country hon. Late Pandit Jawaharlal Nehruiji, as desired by Mahatma Gandhi, since Independence.

Late Prime Minister, Shrimati Indira Gandhi, late Prime Minister, Rajiv Ji were very keen to implement the overall
developmental programmes of the tribals. Our great leaders thought that if we want to have these poor, illiterate tribals to come
to the mainstream, we have to give them some priority in the development and reservation in education, administration,
employment, and by empowerment in politics, like Gram Sabhas, Panchayat Bodies, Legislative Assemblies and Parliament.
This will lead to the overall development of tribals.

Our great leaders knew the importance of education which makes the man a civilised human being and through this he
can earn the bread for himself and understand the things better. This was the long sightedness of our great leaders, like,
father of our nation, Mahatma Gandhi, Sardar Vallabhbhai Patel, Dr. Ambedkar and our first Prime Minister, Pandit Jawaharlal
Nehru.

Sir, | was listening to the hon. Member and my brother from the Opposition, Shri Arjun Munda. We are given the ability
to speak and to express our views because of earlier policies of the Congress Party. They supported us to speak and made us
to develop that ability to speak through education.

Sir, the UPA Government is giving huge amount of grants to States for tribal development. But many State Governments
are not utilising the grants and are diverting the grants allocated for the development of tribal areas to other programmes. The
development of tribals suffers a lot because of this.

W H T Fglad g, "8 of T§aT 1T " That means, the fencing is eating away the fruits and you will not find
anything in the farm. The Gujarat Government is diverting the tribal area sub-plan fund to other non-tribal areas and because
of this we are suffering a lot. | have got so many records e.g.they are constructing court buildings in areas not a scheduled
areas. The UPA Government is very much concerned for the safeguards of the fribals. | came to know that the hon. Prime
Minister, Dr. Manmohan Singh has appointed a Mungekar Committee to review the provisions for the Scheduled Tribes.

Sir, | have a few suggestions for implementation of the programmes effectively. | suggest the implementation of the B.L.
Mungekar Committee Report for the tribal welfare. The Tribal Affairs Ministry may be made as a nodal Ministry for the tribal
development. There is a need to create a national advisory council headed by the hon. Prime Minister, which may consist of
all the Chief Ministers of the States, Ministers of Tribal Affairs, Members of Parliament, NGOs who are working in the tribal
areas. That way we can have a watch on the functioning of the works at the State level as to what they are doing with the
money allocated for the tribal areas.

Hon. Governors of the Scheduled Area States are not sending reports regarding implementation of programmes in Scheduled
Areas with their suggestions to the hon. President of India. | would request the Government to make a provision for regular
reports from the Governors for the Scheduled Tribes.

17.00 hrs.

The Central Government can take an appropriate action for the welfare of tribal people. | suggest for implementation of the
provisions of the Bhuria Committee report in Tribal area, the PESA Act that is the Panchayats (Extension to Scheduled Area)
Act, 1996. It is high time that the National Tribal Policy is finalised as there is no clear-cut policy for development of the tribal
people. So | suggest that Madam Sonia ji, and Manmohan Singh ji, all our leaders, should think of it and we should finalise the
Tribal Policy.



Regarding how we can regain the confidence of the tribal people, although the tribal area is richest in mineral wealth and water
resources, due to highest poverty amongst the ftribes, it is leading to frustration, unrest in the tribals as there is no
development. There should be a policy for effective implementation of developmental programmes. Give them right to property;
give assurance not displace the tribes; and rehabilitate them.

Most of the catchment area is in the tribal area and the command area is in non-tribal area. Give them water for drinking and
irrigation purpose and the tribal people will produce all for their livelihood except salt from their farm. | have seen that the tribal
people are earning and producing everything on their own field. They should be given proper facility for irrigation. Give good
infrastructure facility for road, education and health in scheduled areas. The developmental grants allocated to the fribal areas
should be non-lapsable and non-divertable to avoid Naxal activities. Give posting of efficient officers in scheduled area with
incentive; the posting should not be given as a punishment posting.

| would suggest for empowerment of National Commission for Scheduled Tribes. The benefit of constant reviews and advices
by the National Commission for Scheduled Tribes, as mandated, is available to the Government.

MR. CHAIRMAN: Madam, please conclude.
DR. PRABHA KISHOR TAVIAD: | am just concluding, Sir.

There should be effective implementation of Forest Act in the tribal areas to build their houses and for agricultural purpose.
While giving acres of forest land to the industrialists, simultaneously we should think for the tribals also. There are about 200
forest villages, in a way, in Gujarat only. The forest villages are to be converted to revenue villages in a time-bound manner.
The above measures will regain the confidence of the tribe and tribal people will not go for, so-called, Naxalite activities.

So many points have been raised by my colleagues. | would suggest a little bit that the tribal population is about 10 crore which
is 8 per cent of the total population of India. Financial allocation for Tribal Affairs Ministry is to be increased. This is my
humble request.

| would request hon. Prime Minister, UPA Chairperson Madam Sonia ji, and hon. Finance Minister Pranab ji to allocate at least
8 per cent of the Budget to the Ministry of Tribal Affairs for overall development of tribal people.

Sir, | thank you; you have given me an opportunity.

*SHRI PABAN SINGH GHATOWAR (DIBRUGARH): Sir, total population of tribal of our country is 8,43,26,240, which is 8.2%
of our total population. The tribal population of our country are socially educationally, economically backward than the other
population of our country. For all this, our tribal population needs special attention for their overall development.

Our U.P.A. Government under the leadership of UPA Chairman, Smt. Sonia Gandhi and Hon. Prime Minister, Dr. Manmohan
Singh, are taking all steps towards this direction.

One of the most progressive steps of the UPA Government is the passing of Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest Right) Act, 2006. This Act seeks to recognize and vest the forest right and occupation
in forest land in forest dwelling Scheduled Tribes and other traditional forest dwellers who have been residing in such forest for
generations, but whose rights on ancestral land and their habitat were not adequately recognized in the consolidation of State
forests, resulting in historical injustice to them.

Many Hon. Members have already mentioned about the various progressive plan and programme of our U.P.A.
Government, which | am not going to repeat.

Many Hill and Plain tribals line the remote North-East region of our country. Some of the N.E. States are tribal majority. May |
request to the Government that more allocation should be earmarked for the State of North Eastern region. There should be
strict monitoring of fund allocated and speedy implementation of the programme so that the target group get the full benefit of
all these progressive schemes.

As a matter of fact the then Tea garden labourers of Assam now known as the Tea Tribes of Assam. The substantial part of
this community have settled in the adjacent villages to the Tea Industry in Assam.

They have been made to migrate to Assam from undivided Bihar, Crissa, undivided Madhya Pradesh. They are the aboriginal



tribals from those states. These tribals mostly Oraon, Munda, Kharia, HO, Santhals, Gond, Sawar or Sawras, Parjai, Kandha,
Khoya, Rajwar, Kherwar, Ghatowars and many other aboriginal tribals.

These people in Assam during pre-independence were recognized as Tribes, but unfortunately during post independent period
while preparing the Scheduled List these people were excluded to serve the narrow political interest of a few which was
subsequently in the findings of Commissions and Parliamentary Committees. Subsequently the reports submitted by A.K.
Chanda Committee, Lokur Committee, Dhebar Commission have positively dealt with this matter and have expressed their
concern over descheduling these committees.

Consequent upon the persistent demand by these communities to bring them at par with their original counterparts, the Assam
Government on different occasions recommended the Central Government to remove the Area restrictions on these
communities to include them in ST List.

Alongwith the Tea Tribes communities the State Government of Assam also recommended the Chutias, Ahoms, Koch
Rajbangshi, Moran and Motoks to include them in the ST list.

If this issue is taken up in its positive perspect the further possibility of socio-economic flare up in Assam and also check the
foreigners influx into Assam in particular and North East as a whole.

The Forest Right Acts is one of the most progressive legislation of our UPA Government which provides right to tribal peoples
and non scheduled fribe 'forest dwellers' who have been living in the forest area for 3 generation.

The J.P.C. had unanimously recommended that one generation should be equaled with 18 years i.e. 3 generation would mean
54 years. But the assessment of the present act for eligibility for non-tribal ‘forest dwellers' in 75 years i.e. 25 years per
generation which is very much arbitrary and unfair. Considering the very poor condition of non tribal 'forest dwellers' this
provision of the Act may kindly be amended as it was recommended by J.P.C.

It is alleged the PESA (Panchayat Extension to Scheduled Areas) is being misused by the Mining and Industrial mafia. They
influence the Gram Sabha to pass the required resolution in their favour. | think this violates the very spirit of the Constitution
and negates the protection guaranteed to Scheduled V and VI areas. | request the Government to examine this problem
seriously to stop the misuse of this PESA and to take necessary corrective step.

Sir, | support the Demands and Grants 2010-11 under of Ministry of Tribal Affairs.
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MR. CHAIRMAN : Hon. Members, there are still twenty members to speak, so | will give only five minutes to each member.
Please try to confine your speech within five minutes.

* DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): Today the discussion relating to tribal welfare is highly debated
in august house for the approval of the grant for the year 2010-2011. | can draw the attention of the House putting some
valuable analogy that can enlighten the future generation for the nation. | am known as a poet than politician in my State. |
have been writing and my eternal poetry based on poor, proletariat, harijan, girijan and adivasis. While | was schooling the
then Government applied MISA against me because through my creative writing the poor adivasis and downtrodden are
provoked. My book was banned and | was thrown to the prison and | had gone about 10 years underground life. | was leading
my life from Adivasi hill area to Himalayan ranges. This is my experience relating to adivasis life, how they are leading and the
holistic approach towards the mother earth is so deep rooted within the hearts of million of adivasis those are eating the fresh
fruits, drinking the holy water of springs and the word 'Adivasi' originated out of 'Adim’ and they are Adi Manav. So simple, so
truthful and the deeds of their character fruiting like fruit with a green leaf on the branches of the tree. Our of these adivasis,
the word itself is vibrating the word Lord Jagannath - the tribal god, the god of the universe not only being prayed by our
Oriya people but also global wise, the Car festival is being celebrated.

Since the independence, Congress is in the power depending upon their votes taking maximum advantage out of their



innocence and they have done nothing rather exploiting like a Sahukar Mahajan from very beginning from the time of the
Britishers to present day. Could you prove before me that a single adivasi nourishing his life from rural to urban one to
maintain the livelihood opening a single shop in the cities and converted himself as a rich man? Rather through the adivasi
quota some scholars are inducted in the ministry and administration but they are not sincerely served their own people, own
caste and own villagers where they are born in this country. Whatever the allotment ever made by the Government to the
adivasi areas is not properly utilized, mismanaged corruption, nepotism is well prevailing amidst the poor innocent adivasis.
Since the days from independence to till now, there is no school, sanitation, health hazards, water problems is so acute.
Despite that those innocent poor people residing in the respective village depending on nature. The Shehari Baboos, rich
persons rather cutting the jungle, looting the forest commodities and killing the animal selling their skins and bones in the cities,
looting the entire jungle, residing in the cities creating the brutality every caused to innocent people. Rather the law is
protecting the rich people than the poor one.

Since independence, the allocation ever granted by Central Government is never utilized fruitfully causing the damage as there
is no communication of roads. If the ignorant adivasis eyes to be opened they never go for voting to the Congress. Out of that
tell me, how many adivasis are joining military? Therefore, the so calling Naxals presently known as Maoist group taking
maximum advantage creating anarchy. The problem cannot be rooted out by kiling the Naxals until unless the problem of
Adivasis is solved. How long the Government may neglect the local inhabitants those are residing in the jungles and leading
their lives in the peace environment which is not every protected presently. To kill Maoists don't create unpleasant situation,
rather Government should provide better facilities to promote the adivasis, to maintain their livelihood to convert the earth as
heaven. The Programme and the projects to be initiated properly executed without delay. | can give a very good analogy.
Since my legislation to the Odisha Assembly and Parliament about 30 years consequently. In the floor, it is highly discussed
through the debate in every Session tabled in the name of adivasis is highly mockery and we are rather teasing despite of
solving the problem one should go within to solve the problem and never a single man is allowed to die without hunger. The rich
people aspiring to occupy their lands to loot the hidden treasure from Iron Ore to Manganese, cutting the trees, installing the
factories should be immediately abandoned because they are poisoning the atmosphere and inviting the global warming to
destroy the animal life and human kingdom which is the greatest crime that the law ever enacted in the House for saving the
lives.

| can draw the attention of the House that since my legislation, | have been demanding to promote my State out of below
poverty line. That the only railway line linking from West to East i.e. Khurdha-Bolangir railway line which will go only through
adivasi areas in the country must be materialized which can educate, enlighten the adivasi life in promoting the commercial
values including in strengthening economical conditions of the poor downtrodden girijan and adivasis is highly essential. The
adivasi people are lacking education and they should be trained immediately until unless proper attention is not paid properly
by the Centre. The entire country will be suffering and the stress and tension would be prevailing although killing the people not
only solve the problem rather it may create the problem. Accordingly, Constitutional Right of adivasi Harijan, Girijan should be
well protected. If the individual tree is protected the jungle life may be laughing like natural flower. The House garden of poor
villagers can create the decency and there must be law against the tree cutter and against the annihilator to protect the life of
the animals, birds singing the glory of nature must be well attended. When the jungle is protected, the poor adivasis may lead
the peaceful life and well educated to create the awareness within. The present problem of extremists would be vanished. Until
unless a every single adivasi is not provided shelter to live, water to drink and clothing despite of all the sanctions by the
Central Govt. and the successful implementation of Budgetary money which is being granted by the August House may create
the havoc. It may create more danger than the earthquake.

| like to draw the attention of the Central Govt. to pay special attention to the adivasi areas of my constituency relating to their
health, sanitation and education. Sufficient grants to be allotted and | must see not a single village is left out of electrification.
The country is not for the rich people those are enjoying the livelihood in the cities exploiting the downtrodden would never be
tolerated. For the first time in India, our Chief Minister, Odisha marked an epoch making venture in constructing thousands
and thousands hostels for the adivasi children and | can challenge if you can visit the KIITs how a single man Dr. Achuto
Samanto providing shelter, food and clothing of 20,000 adivasi children those are schooling in the KlITs University where | am
associated. Under my divine guidance Professor Minaketan also opened an adivasi institute under Bhalunki mountain under
my constituency to teach and train poor adivasi students.
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*SHRI S.S. RAMASUBBU (TIRUNELVELI): At the outset, | thank Chairman of this august House to give me the opportunity to
speak on the Demands of the Ministry of Tribal Affairs.

The Scheduled Tribes who are living primarily in Assam, Chattasigarh, Gujarat, Madhya Pradesh, Orissa, Mizoram, Uttar
Pradesh, West Bengal, Article 275(1) of the Constitution of India guarantees grants from the consolidated fund of India each
year for promoting the welfare of Scheduled Tribes. Ministry of Tribal Affairs provide fund and 100% funds are provided by
Central Government for the promotion of welfare of Scheduled Tribes and the State Government implementing it. Scheduled
Tribe Community are given importance in Eklavya Model Residential School- With the objective of providing quality education
to tribal students the Constitution of India provides 100 model residential schools from Class VI to Class Xl in different States.
During 2010, 89 schools are reported to be funded.

Ownership - The new law says that all those who occupied forest land before December 13t 2005 have a right to live
and earn their livelihood from forests.

But in forest most of the tribal people are not allowed to own land and cultivate by forest department in many States. The
produced commodities are not getting reasonable price for these tribal people.

Scheduled Tribes Committee - In my constituency, in Western Ghat areas of Papanasam, Karayar, Manamadurai,
Karaikudi, Kutralam most of the Scheduled Tribe people - Malai Kuravas and Kattu Niacker community - are dwelling. The
students from this community are sometimes denied ST certificates. So, it is affecting employment opportunity to the



Scheduled Tribes Community People.
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Electrification is not possible to some villages in hill areas. Since the Forest Department is not giving clearance
certificate.

In many States Naxalites are giving trouble to this community people. The State Government should take various steps to
improve the status of forest dwelling Scheduled Tribe people by providing better education, electricity, drinking water facility
and self employment scheme.

Even though the Central Government gives all assistance; the State Governments should lend their co-operation to uplift
these downtrodden people.
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SHRI BIBHU PRASAD TARAI (JAGATSINGHPUR): Sir, thank you for giving me the opportunity to speak. Now the fribal
population is nine per cent of the total population of our country and they are residing in 15 per cent of the total geographical
area of our country. They are the people of hills, forests and nature. If we see the Economic Index of the nation, these
aboriginal communities of our country are the poorest of poor and these communities are exploited in many ways. They are
living in such areas which are rich in flora and fauna, mineral resources and precious stones. In spite of all these things, they
are merely the watchmen of the natural wealth and they have no share in it.



From the time of Independence till today, various Governments have taken up a large number of schemes and we have
launched many pilot projects for the upliftfment of socio-economic conditions of these tribal people. Our politicians, our
legislators, our intelligentsia and our administrators have taken up so many policies for them, but despite all these policies, ftill
today they have remained poor. And, from the beginning of the First Five Year Plan till today, we have not solved their
problems. We are seeing that our economy is growing; we are seeing that the infrastructure facilities are expanding; the GDP
is rising; and the basic education is percolating. But if we see their living condition, then we find that it is declining. Hence,
there is a sense of alienation among them; there is a sense of frustration among them; and they are led towards Naxalism and
they become Naxalites. This is the problem.

| would like to mention about my State Orissa where 10 per cent of the total tribal population of our country resides. The total
tribal population to the total population of my State is 22.5 per cent, but they are living in pitiable condition. They are living in
poverty in spite of our rich mineral reserves, plenty of water and mineral resources. Why is this occurring? If we see our
economy, then we find that our economy is growing since 1990. On the one hand, our Union Government is contributing land
for the establishment of industries by the multi-national companies; by the corporate houses; and by the industrial houses. On
the other hand, we are taking so many polices for the upliftment of the tribal people. As the multi-national companies and
corporate houses are establishing industries and as they are going to be displaced, then there is no policy of the Government
as to how the rehabilitation will be done in favour of the tribal people. On the other hand, they have no land and they have no
status of having land that is of their own. So, when we are displacing them, then the Government should have taken interest
and the Government should have made policies for the interest of the tribal people. They have been deprived of their basic
fundamental rights guaranteed by the Constitution. The very existence of the community is threatened because of wrong
planning, rapid industrialisation, indiscriminate mining and excessive depletion of forest resources.

Now, there is extinction of tribes. There are 700 tribes, and my State is contributing 62 tribes. Now, more than 70 tribes are
going to be extinct due to wrong policies of the Government of India.

MR. CHAIRMAN: Hon. Member, please conclude now.

SHRI BIBHU PRASAD TARAI : On the other hand, | would like to mention that in our State of Orissa our beloved Chief Minister
has requested the Union Government to give more assistance for the KVK Yojana for the undivided Kalahandi, Koraput and
Bolangir districts where the people are suffering a lot. The people are selling their ...(Interruptions)

MR. CHAIRMAN: All right, please conclude now. You have mentioned the problem. Please conclude now.

SHRI BIBHU PRASAD TARAI : So, we have to introspect and plot new points of our plan and policy in order to eradicate
poverty and sense of alienation and hatred. The Government should make more budgetary allocation for tribal community
through specific projects &€! (Interruptions)

MR. CHAIRMAN: The next speaker is Shri Hamdullah Sayeed.
...(Interruptions)

MR. CHAIRMAN: | have already called the name of the next speaker to speak. Hence, please conclude your speech.
...(Interruptions)

SHRI BIBHU PRASAD TARAI: Sir, please give me one more minute to speak....(/nterruptions)

MR. CHAIRMAN: | have already called his name, and he is on his legs to speak.
...(Interruptions)

SHRI BIBHU PRASAD TARAI: Sir, please give me one more minute. The tribal policy should be adopted and the monitoring
system ...(Interruptions)

MR. CHAIRMAN: Hon. Member, please sit down. He has already started his speech.
...(Interruptions)

SHRI BIBHU PRASAD TARAI: Thank you, Sir.



SHRI HAMDULLAH SAYEED (LAKSHADWEEP): Mr. Chairman, Sir, | rise to support the discussion on the Demand for Grant
of the Ministry of Tribal Affairs. When we talk about the tribal people, we must not forget the steps taken by the UPA
Government and the Congress Party for the benefit and welfare of the tribal people.

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): It is his maiden speech, Sir.

MR. CHAIRMAN : You are right.

SHRI HAMDULLAH SAYEED : Not maiden Speech, it is my second speech in Parliament. If we look at the Plan outlay for the
year 2008-09, it was Rs. 2121 crore, whereas in 2009-10, the Plan outlay was Rs. 3,205 crore, which was almost 34 per cent
more. This increment or increase in the Plan outlay itself shows and proves that the UPA Government is committed to fight the
problems of the tribals, to develop the tribal areas and to ensure that the tribal people get the development in the tribal areas. |
would like to quote the Plan outlay for 2010-11, which is Rs. 3,206 crore. There is a marginal increase in the Plan outlay for
this year. We must not forget the Forest Dwellers Act, 2006 which was enacted by the UPA-I, which gives the benefits to the
tribal people who are living in the forests. They were previously deprived of using the forest reserves and the produce which
was there in the forest and in which they had the titles. Under the Forest Dwellers Act, 2006, they are entitled to use the forest
reserves, and this has been materialized under the able leadership of Prime Minister Dr. Manmohan Singh, and the UPA
Chairperson Madam Sonia Gandhi. It is a gift of the UPA Government to the tribal people.

I would like to highlight certain schemes which have been introduced by the UPA Government. The Post-Matric Scholarship
Scheme which has been introduced entitles the Scheduled Tribe children, who hail from such families whose family income
does not exceed Rs. 1,80,000 per annum. They are entitled to 100 per cent financial assistance by the Central Government to
get free education. This step which has been taken by the UPA Government and by the Congress Party is a step to remove
iliteracy, to remove the problems of the uneducated, and to create awareness and knowledge among the tribal people.

The National Overseas Scholarship Programme which has been introduced gives 15 Scheduled Tribe children the opportunity
to go abroad to specified foreign universities and get admission in Post-Graduate courses. All these schemes have been
introduced by the UPA and the Congress Party keeping in view of the problems being faced by the tribals.

| would also like to mention about the Rajiv Gandhi National Fellowship Programme, which is another scheme that was
introduced in the year 2005-06, by the UPA Government for Scheduled Tribe students to pursue M.Phil and Ph.D courses. All
these steps have been taken to develop the tribal regions and for the welfare of the tribal people.

If we see the demography of India's population, eight per cent of the total population of the country is tribals. They are spread
in Jammu and Kashmir, Uttar Pradesh, Madhya Pradesh, Andaman and Nicobar Islands, Lakshadweep, Daman and Diu,
Tamil Nadu, Kerala and in all other parts of the country. | represent the Lakshadweep Parliamentary Constituency. In my
constituency, there is a serious problem which is being faced by the Central Government employees and the Lakshadweep
Administration employees working there. Lakshadweep is a cluster of 36 Islands, and only ten are inhabited with people. The
southern-most Island of Lakshadweep is called Minicoy. All the Central Government employees working there get 'hard area
allowance' at the rate of 25 per cent. | would request and urge the UPA Government that the 'hard area allowance' which has
been extended to the Central Government employees at Minicoy Island may be uniformly extended to all the Islands because
all the Islands in Lakshadweep are equally remote, equally isolated and socially and economically backward.

Therefore, | would support the Demands for Grants of the Ministry of Tribal Affairs. E'Hﬂ? ay H Ig W Feer
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MR. CHAIRMAN : Thank you for your maiden speech.
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MR. CHAIRMAN: You just mention your point and conclude.

SHRI BISHNU PADA RAY: | will take five minutes only.
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT) : Hon. Chairman Sir, tribal people of India are socially, economically and
educationally, the most backward. Since the independence of the country, the land which have been acquired by the Government for
developmental purposes was mostly owned by the tribals. About a third of the entire land acquired was of the poor tribal communities.
Even today, in the name of irrigation, or industrial development or setting up of manufacturing units, the tribal land are being occupied.
This practice should stop immediately.

When the land reforms law was enacted by the Congress Government, it was declared that the forest dwellers would be given ownership



deeds. But that was not done. Thus on one hand the tribal land are being grabbed and on the other, these poor people are not getting
enough compensation. They are in a miserable condition. Infact I would like to urge upon the Government to go through the financial
review and outcome Budget. It has been clearly mentioned that the money which is being paid to the tribals is a paltry sum and highly
inadequate. For 9 to 10 crores of people, merely three thousand or one thousand five hundred crores of rupees have been spend. This is
ridiculous. If this amount is not enhanced, there will be no development in the backward regions. I think that we are failing to feel the
pulse of these people while allocating Budget or implementing the schemes because we are non-tribals. So we just overlook their
interests as a result of which they remain underdeveloped — this issue must be sincerely looked into.

We have seen that shares of the State Governments are decreasing and that of the NGOs are increasing over the years. Thus the
question of transparency crops up which needs to be addressed. The tribal villages are very small, sometimes only 200 or 300 people
live there. They mostly depend on the forests and are usually cut off from the mainstream. These areas should connected through
PMGSY so that their reach can be widened. Otherwise in the absence of roads and other infrastructure, naxalites are finding it easier to
hide there and carry out anti-social activities. The tribals live on the pond water or river water. They do not have access to clean
drinking water which should be made available to these areas.

Lastly, I want to say that every community wishes to speak its own language, study in its own mother tongue therefore the tribal

languages must be given recognition in the 8™ Schedule of the constitution and research and development work should be undertaken to
propagate these primitive languages. They are linguistic minorities. If other kinds of cultural and religious minorities can be promoted
and protected in this country then why are these linguistic minorities left out? A nation has to thrive upon a rich cultural and linguistic
heritage. Without language and literature, no nation can survive. So I would request the Government to do the needful in this regard.
Though there are various schemes for development of learning and education, these are not properly executed in these tribal regions.
So much needs to be done; much work is left. If the Government takes care of these aspects then only we will be able to create a better,
prosperous India. With these few words, I conclude my speech.

SHRI KALYAN BANERJEE (SREERAMPUR): | must thank you, Mr. Chairman, Sir. | will try to keep my commitment to
complete my remarks within three minutes. | will not reiterate the issues which have already been said. Several discussions
have taken place on this. On behalf of my Party, | support this.

| will only give a few suggestions here. | want to suggest that a new Bill should be introduced, giving right of forests to the tribal
persons who live in the forests. This Bill should be introduced and passed for the purpose of real development of tribal
persons. Everywhere we now find that no forest clearances are given. Let this right be given to the persons who are in the
Scheduled Tribe areas. Let a meaningful life be extended to the tribal people. Today's naxal and Maoist movements are there
because of the fact that for long years, decades after decades, no development has taken place in the areas where fribals live.

| take the areas of Jharkhand and West Bengal where coal mining operations are going on and Damodar Valley Corporation's
project is also there, and at the same time, Scheduled Tribes' areas are there. Unfortunately the public sector undertakings are
not spending the moneys from the CSR accounts which are kept for that purpose. Today, if the State Government is serious
about curbing the naxalite and Maoist movements, extensive development has to take place in the areas where Scheduled
Tribe persons are there. Had there been any benefit extended to the affected persons in the areas where the mines are
allotted to the private persons, these naxal and Maoist movements would not have been there.

I will tell you the experience of West Bengal. Today three districts are affected by naxal and Maoist movements.
17.57 hrs (Shri P.C. Chacko in the Chair)

In these three districts, for the last nearly 35-40 years, no development has taken place. So, development is needed today.
We must make an endeavour and sincerely we must see that the Central Government implements the policies in the areas
where there are Scheduled Tribes. Unfortunately for the last 5-6 years, though there have been many Central Government
projects like PMGSY, RGGVY, water projects, and others, they have not been implemented and the benefits have not been
extended to the Scheduled Tribe areas.

I will keep my commitment by just repeating it. | would say that the right of forest should be extended to the Scheduled Tribes
who live in forest. That is the suggestion that | would like to give. We must extend a meaningful life for them, within the ambit of
our Constitution. .
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MR. CHAIRMAN : No interruptions please. Shri Singh, you may please continue.

At e sergr e : Felcy, A aId AT AGT, #H 306 ATH § AT Gl A HEICHAUA H &l e,
ﬁ?ﬂ?ﬂmgl Qiﬁiﬂﬂa?aﬂaaﬂmﬁm%ﬁ?mﬂﬂﬁm@mml Article 21 says protection of
life and personal Iiberw.gmﬂaﬂéﬁmﬁ??ﬁaﬁﬁW%%WWWW%WW, not animal life.
30T 39T RS UBH AT o 9 gk H U T & 3R AT WRAC HN, o 3T TIT A Th olisd H
WEHT{Iﬁﬁmwﬂﬁaﬂﬁmﬁw%ﬁ?m@ﬁﬂ@réimmmﬁ
RET 7 e fFeRT e, itk T §AR &3 & aAFIRG &1 YeIT #HAl, 3. AT Hgd Rg o 30T &gl & Tg
FART TOFeT & T 3Ticard Toeral & g4 3 Sliael el & JUET 3R HiasT # GFtesT | TE AT TU
Y S ¥ FaT 3R 3T I AT 3200 T TAT T W ¥ Itis a chicken feed. T TH T3 Y A T # 1 X

oI 1T & 3R O &g & 379 oo A Io3l, I§ Y g
T FRle - A Ao gy g oW, o 39 v fAe & folv dfou|

We have 10 more Members to speak on this discussion. We will have to extend the time of the House and the hon. Minister will
reply at 6.30 p.m. So, with your consent | extend the time of the House.
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MR. CHAIRMAN: Please take your seat. Your time is over.
...(Interruptions)

MR. CHAIRMAN: No disturbance please.
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* SHRI PREM DAS RAI (SIKKIM): The Ministry may consider the Demand of the State Government of Sikkim to give seats in
the Assembly by expanding the Assembly, to the Scheduled Tribes named Tamangs and Limboos. Furthermore, the Ministry
may consider the following OBC category communities to be admitted in the Scheduled Tribe category. They are — Rais,
Bhujels, Mangras, Gurungs, Sunumars. Incidentally all these erstwhile tribes are very much akin to the Limboos and
Tamanags.
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*DR. PULIN BIHARI BASKE (JHARGRAM): Respected Deputy Speaker Sir, today when we are discussing the Demand for Grant
under the Ministry of Tribal Affairs, I thought that I would speak in Santhali language, because I belong to the tribal community and my
mother tongue is Santhali. I have given a notice though I know that there is no Interpreter for Santhali language. Next time I will speak
in Santhali language. ...(Interruptions) 1 know there is no Interpreter. Therefore I am now speaking in Bengali. ...(Interruptions) On
behalf of my party CPI(M), my previous Speaker has mentioned most of the points and I would like to add a few more. The tribe of
'Deshowali maji' has to be given recognition by the Central Government. The State Government has already sent the recommendation
for it through CRI Report. The 'Bagal' community has also to be included in the tribal list. In 2002, the Parliament of India has
recognized Santhali language but to date, the budgetary allocation for development of the same has not been made. There is no
mechanism to promote this language. What is the use of passing the legislation in this august House?

Often the tribal people are regarded as forest dwellers — this is not proper. All tribals are not forest dwellers whereas all forest
dwellers are not tribals. This has to be understood. Therefore I want to remind everyone that the tribals have shed their blood during the
freedom struggle of India. The Santhals have sacrificed their lives for the independence of the country. Hon. Arjun Mundaji was
mentioning that in 1855, Santhal leaders like Sidhu-Kanu, Chand, Bhairab had fought valiantly against the British regime. About 30,000
tribal people had laid down their lives in the uprising. Do we ever see any status of those great leaders in and around the Parliament



complex? There is a statue of Birsa Munda of course but had there been statues of Sidhu-Kanu also, we would have been very proud.
These men had clashed bravely with the Britishers. Hon. UPA chairperson Sonia Gandhi is present here. I request her to consider the
issue of unveiling their statues within the Parliament premises.

We all know that in West Bengal, land reform measures have been carried out successfully. More than 11 lakh acres of land have been
distributed among poor peasants and through operation Barga a huge portion of land had been given to the SC and ST people. Where the
SC population in the state is 18%, 55% of the land has been earmarked for them and where the population of ST is 6%, 50% of the land
was set apart. There has been an allegation of starvation death but no starvation death has taken place in Lalgarh, Hon. Home Minister is
present here. He had visited Lalgarh. Has he witnessed any agitation against starvation deaths? When I was the district chairman, the
Amlashole incident had occurred. I had gone to every Lodha family, every Sabar-Kheria household. They are the primitive tribes who
are about 5000 in number. I know them very well. Scarcity of food was not the reason behind their deaths. Actually, excessive
alcoholism was the cause of the tragedy. They have a habit of consuming alcohol which had an adverse effect on their health after which
timely medical help was not available. Thus they had succumbed. This incident was being shown in a different light. False information
was spread by the media. We oppose this kind of misrepresentation of facts.

I want to also mention that the tribal people who have been displaced from their land have not been paid adequate compensation though
twenty long years have passed. The Tribal Atrocity Act has already been passed, but no where the tribal people are safe. They are
tortured, harassed, suppressed and subdued. Various reports of ill-treatment are pouring in. Hon. Minister is sitting here. I urge upon
him to seriously address this problem.

Lastly I want to say that the budgetary allocation for the development of tribal areas should be adequately augmented so that these poor,
hapless people of our country get their due share and are able to live with dignity and peace. Due to paucity of time, I would like to
conclude my speech with the hope that respected Minister will try to solve the problems of our people in right earnest.

MR. CHAIRMAN: There should not be a wrong impression in the House. Shri Birsa Munda ji's statue is there in the Parliament's
precincts, near Gate No.7. Please do not make this kind of references very contrary to the facts.

Now, Shri B. Mahtab. Please be brief.

SHRI B. MAHTAB (CUTTACK): Mr. Chairman, Sir, | thank you for allowing me to participate in the discussion on the Demand
for Grant in respect of the Ministry of Tribal Affairs.

Firstly, | would like to remember the great martyr of Orissa and India, the tribal martyr, Saheed Laxman Nayak, who sacrificed
his life and who was hanged till death and who had participated in the Quit India Movement. He was a tribal leader from Mathili,
Crissa, and the hon. Members Shri Pradeep Majhi and Shri Pangi represent that undivided Koraput district. He led a non-
violent agitation against the British Raj. He was hanged till death, we still remember it.

The Orissa Government has sent a proposal. Let us commemorate him by putting a statute of Saheed Laxman Nayak though a
decision has been taken by the Statue Committee of this Parliament in this regard.

Every year we commemorate his martyrdom. But he was the loan martyr in the Quit India Movement. He was convicted by the
British and he was hanged till death in Berhampuir jail.

| also want to remember the agitation the fribals led in Bonai Sub-Division of Sundargarh district, which is represented by Shri
Hemanand Biswal, who initiated the discussion today. It is called 'Amco-Simco agitation', where seven hundred and odd tribals
were butchered, killed. It is called the 'Second Jallian Wala Bagh' situation which occurred in 1943. The Britishers wanted to
recruit the tribals for the Second World War, and these people had resisted it. Ms. Frida Topno, who was, at one point of time,
representing that seat of Sundargarh was organizing that Amco-Simco Commemoration Day. | think, these two incidents
should be in postal stamp and in different other aspects. These are national events. These are not sporadic agitations. These
are national events and should be treated in that manner.

| am also reminded of the day of our first Prime Minister, Pandit Jawaharlal Nehru, who wanted to lay the foundation of
Rourkela Steel Plant. The only demand of the tribal leaders of that area was that let the Prime Minister make a request to them
personally, to which the then Prime Minister very candidly agreed to, went to them and met them. That was his first job to do.
That is how, in 1958 he laid the foundation for the Rourkela Steel Plant.



| remember, | heard it myself from Mrs. Indira Gandhi. She said, "Whenever you make a programme to Odissa, please see
that | visit a tribal area; | visit a tribal village." That is how, the leadership of this country has always wanted to embrace the
marginalised sections of our society. Tribals have been marginalised. They have been pushed back to the forests. They have
been pushed back to the frontiers.

But | remember the day when Asiad Games came up in 1982. A lot of discussion went on. Sports hostel came up. After 20-25
years, we see the blossoming of the tribal youths. Two tribal youths of Rourkela became captains of Indian Hockey Team. We
have to invest in that. | had been to Leh. The tribal youths, the girls and boys, are best in Archery. Why cannot we develop
that in a greater way? Why cannot we involve the tribal youths, the girls and boys, in the sports activities and invest in that? |
think the Tribal Affairs Ministry, taking the Sports Ministry along with them, can do a lot of work.

| have certain suggestions to make here. Before concluding, | would come to the problems which are actually confronting the
society, this nation, which the Prime Minister had very well--of which Mr. Vijay Bahadur Singh has also mentioned-- in his
speech said towards December, 2009. Now, | am also reminded of Jaipal Singh. He had prophetically mentioned this in early
50s. "Civilisation started from forests. Then, it came down to the river valley. That is how the civilisation blossomed. Again, with
the industrial revolution, civilisation is going back to the forests." Now, the conflict is there. That is how, Jaipal Singh, the
famous tribal leader of this independent India, had prophetically mentioned in the late 40s and early 50s in this House and also
in the Constituent Assembly.

MR. CHAIRMAN: Please try to summarise.

SHRI B. MAHTAB: And here | would mention that the Odissa Tribal Advisory Committee has recommended that Jodia, NT
Dora and Nuka Dora are the three tribes which are to be recognized. Of course, the Home Ministry is going to take it up. That
suggestion is pending. They should include them in the Scheduled Tribe List, and it should be taken up expeditiously.

Another problem, which is confronting the Scheduled Tribe people of our State and it must be happening in different States, is
that we have a restriction that tribals cannot sell their land to any non-tribals. This is creating a problem. | am not in favour of
doing away with that. But banks are not providing funds. | think the Finance Minister in his own capacity and in his own way
can impress upon the commercial banks. They can also make a review of it as to how many tribals are actually benefiting from
the public sector banks in that respect.

Limited record of right is being provided to the forest dwellers, specially the Scheduled Tribe people and now the banks should
come forward to provide funds to the tribals.

Eleven EMRs&€ this is an innovative scheme which started last yeard€’are functioning in Odissa, which are imparting
qualitative education in the ftribal blocks. There is a need to sanction and releasea€’this is a suggestion which the State
Government has givena€”another 30 EMRs as well as one for each remaining 102 tribal blocks in the scheduled area. That
can be done in a phased manner.

The proposal for providing 140 Scheduled Tribe Girls Hostels is pending. Sir, 58 are to be established in Koraput district and
82 in Mayurbhanj district. These two districts are two extremes of Odissa. Why our Government is insisting on girls is that if
you educate a girl, the whole family gets educated, which we have been hearing all the time. Here, a number of girls hostel
and girls school have come up in Odissa.

MR. CHAIRMAN: Mahtab Ji, please wind up.
SHRI B. MAHTAB: | want to bring one more thing to their notice because very rarely we discuss this subject.

There is a Bonda tribe which lives on the hills. There is no communication with them; they live a very secluded life. Very
recently, | think three years back, some girls were brought down to the place. They were educated. They passed the High
School Certificate Examination. Around 16 of them were girls. They came to Bhubaneswar to meet the Chief Minister. The
Chief Minister very candidly asked them 'what do you want to be in your life'. Three girls from them told 'we want to be
educated, pass our bachelor's degree, have training in B.Ed., go back to our tribe and educate more number of people from
our community'. That is the spirit which the girls have. | think it is necessary that we should give more support to this type of
activities in tribal areas and in scheduled areas.

| would like to draw the attention of the hon. Minister of Tribal Affairs to another point. The post-metric scholarship in respect of
Group-1ll and IV needs to be enhanced up to pre-metric level at least. The income criterion that has been mentioned is as
follows. You have ST (Post-metric) which is Rs.1.08 lakh; SC (Post-metric) is Rs.1 lakh; OBC (Post-metric) is Rs.44,500;
Minority (Post-metric) is Rs.2 lakh. | would request the Finance Minister and Leader of the House who is present here and



also the Minister of Tribal Affairs to pursue this, so that it becomes at par with the minority as it will be of great help.

52 Ashram Schools are under construction in Orissa. You have released some money. Rs.25.20 crore have been released
last year. The total project cost is Rs.45.25 crore. Another Rs.20 crore should be released this year, so that we will be able to
complete this.

I come to the last aspect. This problem is confronting not only the Government, but also the nation as a whole. The Prime
Minister has constituted a Committee on State Agrarian Relations and the unfinished task in land reforms in January 2008.
The Committee has stated that the tribals have been the biggest victims of displacement due to development projects. Though
they are just nine per cent of the population, the tribal communities have contributed over 40 per cent of the total land acquired
so far. This is the problem. It is not a problem which can be settled by one party or one Government or different State
Governments. We have to go in for development. At the same time, we have to protect the indigenous character of each
community. We have to bring in a settlement so that development can occur, progress can occur. At the same time, the
indigenous character of each community also will be protected.

| think there will be another time when we discuss this problem. | think then we will get better suggestions as this is the biggest
Panchayat of the country where we can sit and discuss.
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MR. CHAIRMAN: Shri Kodikkunnil Suresh is to speak now.

Shri Suresh, you have many suggestions. It is better to lay your speech on the Table. That will be fully attended to.
SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Yes, Sir.
Due to time constraint, | am going to lay it on the Table.

MR. CHAIRMAN: Thank you.
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* SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Firstly, | would like to congratulate our hon. Prime Minister, Dr. Manmohan
Singh; Madam Sonia Gandhi, the Chairperson of the UPA, for achieving great development in the fribals inhabited areas of
our country. The people of our country have great expectations from the present UP A Government, and | am sure that we will
rise to the occasion and take all possible steps / measures to fulfill the hope and aspiration of the people of our country.

There are various challenges that are staring right into our face as we are living in the second decade of the 21st
Century. | will not deal with all of the issues or challenges that are being faced by the people, especially, the tribal people of
our country for paucity of time at my disposal, but | would like to flag a couple of those issues that are of immediate concern to
them including some issues concerning my State of Kerala.

As the august gathering is aware that the Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of Forest
Rights) Act was a revolutionary piece of forest legislation brought by the UPA-One Government in 2006. | congratulate the
hon. Prime Minister and the Chairperson of the UPA Madam Sonia ji who have provided this historic legislation for the welfare
and development of the tribals in this country. The law concerns the rights of forest-dwelling communities to land and other
resources, which has been denied to them over decades. Many of the States have implemented it for the welfare of the tribal
people living there, but the present Left Government in Kerala has not effectively
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implemented it in the State of Kerala and the tribals living there have not been benefited from this Act even today. The
attitude of treating the forest dwellers as encroachers has changed with the introduction of this Act as'the Adivasi forest |
dwellers got permanent rights for the land and prominent place in the society. It was estimated that lakh of lakh tribal people at
the National level are going to be benefited by this legislation. It was also estimated that nearly 13,500 families in Kerala would

get benefited from this piece of legislation. Even though this Act has come into effect, but still 1/3™ of the tribal people living in
the forest land have not got possession of the land in many of the States. The same is the case in Kerala also.

The Act provides that the Gram Sabha will initially pass a resolution recommending which land belone to whom; how
much land was under the cultivation of each person as on Dec 13, 2005; etc., but the Gram Sabhas are not being
recognized in many of the States. Further, the Adivasis living in these forest lands were given the right to protect the forests
and wildlife. However," we find that the forest Department finds out ways to bend the rules and the forest dwellers are not
given the responsibility to protect the forests and wildlife.

The Provisions of the Panchayats (Extension to the Scheduled Areas) Act that was brought in 1996 should be
implemented in its letter and spirit and steps should be taken for this purpose by the Central Government to ensure that it
becomes a reality, which was brought by late Shri Rajiv Gandhi, | would like to mention that this Act has not come into
existence, especially, in States like Kerala, West Bengal, Tamil Nadu, etc.

| would like to say that the landless tribals should be rehabilitated properly. The Government of Kerala under the
leadership of then Chief Minister Shri A. K. Antony brought the Tribal Rehabilitation Mission, which is a role model as those



who do not have land are provided land and development work is ensured. As per the records, 52,000 landless Adivasis are
there in Kerala. The Government run under the leadership of Shri A. K. Antony in 2001 provided land to about 8,000 plus
families, in the first phase, the then Government requested the Centre to release 14,000 acres of forest land, and the Ministry
of Environment and Forests agreed to release 14,000 acres of land. But it is unfortunate that the Governments that came to
power after Shri A. K. Antony's Government in Kerala did not follow up the matter. Hence, the land was not released and given
to the Adivasis. Further, 7,500 acres of Aaraiam Farm located in Kannur District of Kerala was bought by then State
Government at Rs. 42 crore from the Central Government. Out of this, 2,500 acres of land was distributed by Shri A. K.
Antony's Government. As regards the rest of the land, the present Government has not agreed to distribute it. They are using it
for other purposes by forming a company. The Adivasis were not tempted to fall into the trap of the Naxalites as a result of the
steps taken by Shri A. K. Antony's Government during that time for their welfare.

The steps taken by Shri A. K. Antony's Government in Kerala also discouraged the prospering of Naxalism in Kerala.
For example, 300 Adivasi youths were specially recruited as forest guards. This also restricted the prospering of Naxalism in
Kerala. Announcement was also made for distribution of land to Adivasis in Chinnacanal in Idukki District, Sugandhagiri in
Way an ad District, and Keniyotamalla areas in Kollam District. Therefore, | would request that the land should be immediately
given to the affected people, and the Central Government should take effective steps in this direction.

Further, in important areas like providing education, agricultural development, stopping of encroachment, etc. rules
should be framed for the welfare of the Adivasis. | feel that special education package is needed for their upliftment. The
scope of the residential schools and hostels being run in Kerala for the Adivasi students should be expanded so that more
tribal people are benefited by it. A Centre of Excellence should be given importance for the Adivasis to do well in the field of
higher education. The number of students enrolling in the professional courses is too less. Hence, SC and ST students should
be provided education in higher education institutions. | would like to demand that a Central University for SCs and STs should
be established.

As regards the agriculture sector, special agricultural packages should be there. The Adivasis should also be benefited
by the MGNREGA. They should be given special package and they should get the wages immediately.

The atrocities committed on the Adivasis should be stopped immediately, and | would say that strict laws should be
formed to restrict it. | would like to demand that a National Commission for the Adivasis should be appointed to tackle or solve
the problems being faced by the Advasis on war footing. A lot of atrocities are committed by the officers of various State
Government Departments. For example, the officers of the Forest Department harass them by falsely implicating them in petty
cases or they do not allow the Adivasi people to fetch drinking water from there, etc. The Central Government should take
some strong steps to stop such kind of atrocities on them.

I would like to suggest that the Adivasis could cultivate land or agricultural purposes and earn income for themselves by
doing it in joint venture with various other agencies of the State Government. For example, the Rubber Board and the Tribal
Department could come together and have rubber plantations for the Adivasis having land in Kerala. The remuneration
generated from the rubber that is produced from the plantation could then be forwarded or given to these Adivasis. Similarly,
it can be done for other cultivations like tea, coffee, etc., and it would go a long way in helping the Adivasis.

There should be a special recruitment drive to recruit Adivasis in the Forest Department as guards, watchers, clerks,
etc. The Adivasi officers presently working in the Forest Department should be given proper training so that they are qualified
enough to be considered for higher posts like DFO, CFO, etc.

As regards the health sector, NRHM should help in building hospitals in the areas inhabited by the Adivasis; doctors
should be there to treat them; and medicines should also be provided to them to resolve their health related problems. As of
now, proper treatment or medical facility is not provided to the Adivasis who suffer from diseases such as cancer, heart
ailments, etc. 1 would demand that urgent steps should be taken by the Central Government to resolve these issues of the
Adivasis.

The funds provided by the Central Government for the welfare of the tribal people are not being effectively utilized as the
funds are being diverted. The funds released for the tribal people do not actually reach them as the middlemen take the major
portion of it for themselves. There are schemes formulated by the Central Government as well as the various State
Governments, but the tribal people are still starving; suffering from various diseases; they do not get proper education; their
health condition is also very poor; there is harassment of women taking place; there are reports N of police inaction in those
places that are inhabited by the tribal people. The various agencies of the State Government are not able to monitor the things.
The officers who are found guilty of not allowing the appropriate utilization of the funds provided by the & Centre, they should
be punished. For example, they should be removed from service if they are found guilty or such other steps should be
formulated by the Government so that they resist from doing the same in the future also.

It is also seen that the funds released for the welfare of the Adivasis get lapsed or they are used for other purposes. The



Government should treat this as a big crime, and they should ensure that this does not happen.

There should be special recruitment for the Adivasis. There are a lot of vacancies in the State Services as well as in the
public sector firms, but they are not being recruited and the reason given is that qualified people are not there to fill the posts
in these categories. | would suggest that if qualified people are not there,
then the Government should take steps in that direction to provide
adequate training to them and make them qualified enough to
occupy those posts. Further, Adivasi youth should be recruited as
forest guard, etc. in the forest department / service. Further, there
should be a provision of giving free ration and food grains on a
regular basis to the Adivasis who do not get job/during flood,
natural calamities, drought, etc.

The State Government keeps on including new communities / castes in the Adivasi list. Hence, the reservation given by
the Central Government as well as the State Governments is not enough. Therefore, | would suggest that reservation for them
should be increased proportionately. | am suggesting this because their share is getting divided further from amongst the
present reservation itself Otherwise, the benefit intended to be provided to them will not reach them. | would also suggest that
the recommendation made by the State Governments to include new communities in the Adivasi list should be checked as the
State Governments are under various kinds of pressure to recommend including new communities into the list.

As regards the field of Information Technology (IT), Adivasi youths should be given more opportunities. They should be
given appropriate training in this field, and | would suggest that IT centres should be established in the Adivasi dominated
areas.

I had many more issues that | wanted to place before this House for its consideration, but time is not permitting me to
do so.

Hence, | would like to take this opportunity to thank all the hon. Members present in the House for giving me a patient
hearing and for providing me with an opportunity to speak on this important issue in the presence of all of you.

With these words | would like to support the Demands for Grants of the Ministry of Tribal Affairs.
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MR. CHAIRMAN: | shall now put the Demand for Grant relating to the Ministry of Tribal Affairs to the vote of the House.
The questionis:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year ending
the 318t day of March, 2011, in respect of the heads of Demands entered in the second column thereof against
Demand No. 94 relating to the Ministry of Tribal Affairs."



The motion was adopted.

MR. CHAIRMAN: The House stands adjourned to meet again at 11 a.m. on the 26! April, 2010.

19.29 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Monday, April 26, 2010/Vaisakha 6, 1932 (Saka).
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